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Ban on Import of urgical Dre ings 
by ing pore from J ndia 

65 9. S RI MADHAVRAO 
CI DIA: Will the Mini ter of 

COMM RC e pI a ed to state : 

() whether it i a fact that the 
Singapore Government has banned 
the import of surgical dressings 
fr m India; 

(b) if so, what are the reasons 
thereof; and 

(c) the names of the companies 
which h vc b n exporting 'urgica1 
<ir sin$s to that country '1 

THE DEPU1 Y MINIS1ER IN 
THE MINISTRY OF COMMERCE 
(SHRI P. A. SANOMA) : (a) No. 
Sir. 

(b) Docs Dot arise. 

(c) According to the information 
furnishrd by the Basic Chemicals, 
Pharmaceuticals and Cosmetics 
Export Promotion Council, which is 
looking after exports of surgical 
dressings from India, following are 
the regular exporters of surgical 
dressings to Singapore : 

(i) Mis. Jayer & Co., Calcutta. 

(ii) MIs. B. N. Sarder & Sons, 
Calcu tta; and 

(iii) Mis. Sardar Surgicals, Calcutta. 

Applications for appointment on 
Compa ionate Grounds 

6510. SWAMI INDERVESH: 
Will the Minister of DEFENCE be 
plea ed 10 state: 

(a) how many application have 
been received for appointment on 
compassionate ground as per 
Government of India, Ministry of 
Home Affairs O. M. No. 14014/11/ 
79-Estt. (D) dated 20 September, 
1979 : 

(b) how many per ons have been 
appointed under the above-said 
order; how many cases are pending 
for appointment aod what are the 
reason for delay; and . 

(c) ,how m~ch time will be ta~eD 
for their apPoIntment on compassIO-
nate grounds'1 

THE DEPUTY MINISTER IN 
IRE MINISTRY OF DEFENCE 
(SHRI K. P. SINGH DEO): 
(a) to (c). The requisite infofm~ .. 
'on il beins collected, 

\' 




